PROMOTIONS AND POSTINGS OF SUB JUDGES / CHIEF JUDICIAL MAGISTRATES
AS DISTRICT JUDGES

Sl.No. Name and Designation Proposed station
1. Sri. Suresh Kumar Paul, Additional District Judge (Ad hoc)-ll,
C.J.M,, Thalassery. Thiruvananthapuram.
2. Sri. K. Dharmajan, Additional District Judge (Ad hoc)-Il,
C.J.M., Kollam. Kollam.
3. Sri. S. Gopalakrishnan, Additional District Judge (Ad hoc)-Il, Kalpetta.
C.J.M., Kozhikode.
(He will be posted as Additional District Judge (Ad
hoc)-1l, Kozhikode, when General Transfers, 2010
take effect).
4. Sri. K. Ajith Prasad, Additional District Judge (Ad hoc)-Ill,
C.J.M., Manjeri. Manjeri.
5. Sri. P. Gopakumar, Additional District Judge (Ad hoc)-I, Alappuzha.
C.J.M., Alappuzha.
(He will be posted as Additional District Judge (Ad
hoc)-ll, Thalassery, when General Transfers, 2010
take effect).
6. Sri. R. Reghu, Additional District Judge (Ad hoc)-I,
Sub Judge, Cherthala. Thalassery.
7. Smt. Annies Mathai, Additional District Judge-Il, Palakkad.
C.J.M., Palakkad.
(She will be posted as Additional District Judge Ad
hoc)-1, Manjeri, when General Transfers, 2010 take
effect).
8. Sri. S. Shajahan, Additional District Judge (Ad hoc)-Il, Thalassery.
C.J.M., Pathanamthitta.
(He will be posted as Additional District Judge (Ad
hoc)-1ll, Pathanamthitta, when General Transfers,
2010 take effect).
9. Sri. K. A. Baby Additional District Judge (Ad hoc)-l,
C.J.M., Ernakulam. Kollam.
10. | Sri. Babychand P. Thomas, Additional District Judge (Ad hoc)-lll, Thalassery.

C.J.M., Thrissur.

(He will be posted as Additional District Judge (Ad
hoc)-Il, Thrissur, when General Transfers, 2010 take
effect).




TRANSFER AND POSTINGS OF CHIEF JUDICIAL MAGISTRATES

Sl.No. Name and Designation Proposed station
1. Sri. Cherian Kuriakose, Chief Judicial Magistrate,
C.J.M., Kasaragod. Kollam
2. Sri. Muhammed Vasseem, Chief Judicial Magistrate,
Sub Judge, Pala. Alappuzha.
3. Sri. P.S.Nazeer Ahammed, Chief Judicial Magistrate,
Addl. C.J.M. (Economic Offences), Ernakulam. Manjeri.
4. Smt. N.Leelamani, Chief Judicial Magistrate,
AddI.C.J.M., Ernakulam. Ernakulam.
5. Smt. V.Shiny, Chief Judicial Magistrate,
Prl. Sub Judge, Thrissur. Thrissur.
6. Smt. Sophy Thomas, Not proposed
Sub Judge, Muvattupuzha. prop )
£ Smt. T.Indira, Chief Judicial Magistrate,
Sub Judge, Kochi. Thalassery.
8. Sri. K.P. Sudheer, Chief Judicial Magistrate,
Prl. Sub Judge, Palakkad. Palakkad.
9. Sri. S.H.Panchapakesan, Chief Judicial Magistrate,
Sub Judge, Chengannur. Kozhikode.
10. Sri. V.P.Jayanandan, Chief Judicial Magistrate,
Prl. Sub Judge, Kozhikode. Kasaragod.
11.

Sri. C.V. Francis,
Sub Judge, Thiruvalla.

Chief Judicial Magistrate,
Pathanamthitta.




PROMOTIONS AND POSTINGS OF MUNSIFF-MAGISTRATES

AS SUB JUDGES / CHIEF JUDICIAL MAGISTRATES

Sl.No. Name and Designation Proposed station
1. Smt. Ajitha K.Hassan, Sub Judge, Thiruvalla.
Munsiff, Changnacheryy.
(She will be posted as Sub Judge,
Thiruvananthapuram, when General Transfers,
2010 take effect).
2. Smt. M.B. Snehalatha, Sub Judge,
JMFC, N. Paravur. Perumbavoor.
3. Sri. C. Krishnakumar, Sub Judge,
Prl. Munsiff, Thiruvananthapuram. Kozhikode.
4. Sri. A.V.Narayanan, Sub Judge, Thrissur.
Principal Munsiff, Thrissur.
(He will be posted as Sub Judge, Palakkad,
when General Transfers, 2010 take effect).
5. Sri. M. Sasikumair, Sub Judge, Pala.
Munsiff-Magistrate, Erattupetta.
(He will be posted as Sub Judge, Kattappana,
when General Transfers, 2010 take effect).
6. Sri. P.S. Anantha Krishnan, Additional C.J.M., Ernakulam.
Munsiff, Kodungallur.
(He will be posted as Sub Judge, Manjeri,
when General Transfers, 2010 take effect).
7. Sri. E.C. Harigovindan, Additional Chief Judicial Magistrate (Economic
JMFC, Chavakkad. Offences), Ernakulam.
8. Sri. R. Ramababu, Sub Judge,
Munsiff, Pathanamthitta. Kochi.
9. Sri. M. Ravisankar, Sub Judge, Cherthala.
J.M.F.C.-l, Kollam.
(He will be posted as Sub Judge, Thrissur,
when General Transfers, 2010 take effect).
10. Smt. P. Shirly Deth, Sub Judge,
Munsiff, Chengannur. Chengannur.
11. Sri. D. Sureshkumar Sub Judge, Palakkad.

Principal Munsiff, Kochi.

(He will be posted as Sub Judge, Payyannur,
when General Transfers, 2010 take effect).






